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COMID - 19 ADVOCATES RELIEF FUND

GIRCULAR

Applications are invited for financial assistance from the
Needy Male Advocates of the State, those who have enrolled
on or befare 31,12.2009. Applications for financial assistance
has to be fGlled through online, displayed on the Website of the
Karnalaka State Bar Council [www. ksbe.orgin),

Applications will be considered for Financial Assistance on
fulfilling the following conditions :-

1. Advocates must have submitted COP applications.

2. Who have cnrolled after the age of 40 years are not
eligible for Financial Assislance

3. Retirgd Employeea who - have enrolled after their
retirement are not cntitled for Financial Assistance

4. If any information formished in the application is found
false and reccived the amount, the Kamataka State Bor
Council will reserve the liberty to iniliate action agrinst
them under Sec. 35 of the Advocales Act.
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